IN THE NATIONAL COMPANY LAW TRIBUNAL, AHMEDABAD

COURT -1
ITEM No 109

| CP(IB) 425 of 2018
| Order under Section 9 IBC

IN THE MATTER OF: |
! Nuvoco Vistas Corporatonltd Applicant
‘ Vis
| Northway Spacesltd Respondent
? | Order delivered on ..21/06/2021

Coram:

Madan B. Gosavi, Hon’ble Member(J)
Virendra Kumar Gupta, Hon’ble Member(T)

PRESENTS:

For the Applicant : Mr. Amit Laddha

For the IRP/RP :

For the Respondent : Mr. Kunal P Vaishnav

ORDER

Pleadings are complete.

Matter stands adjourned to 19.07.2021

Sweta




